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Demands for Grants, 1981-Ba in respect of the A@l}ﬁz gbgnm, Chemicals and Fertilizers ukd

No. of Name of Demand  Amount of Demand for Amount vgf Demand for
Demand Grant on Account voted by  Grant vited by the House
the House on 13-3-1981 -
o 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF PETROLEUM,
CHEMICALS AND FERTI-
LIZERS
69. Ministry of Petrolcum, Che-
micals and Fertilizers . 19,30,000 96,098,000 .o
70. Petroleum and Petro-Chemi-
clas Industries . . 17,06,52,000 34,09,69,000 85,32,63,000 170,48,47,000

71. Chemicals and Fertilizers In-

dustrics

74,15,17,000 47,48,01,000 250,75,84,000

!
237,40,06.000

16.34 hrs.

*DEMANDS FOR GRANTS, 1981-8?

—Contd.

(i) MINISTRY OF COMMUNICATION~

MR. DEPUTY-SPEAKER: The
House will now take up discussion
and voting on Demand Nos, 14 to 18
relating to the Ministry of Commum-
cation for which four have
been allotted, Hon, Members whose

hours

cut motions to the Demands for
" Grants have been circulated, may, if
they desire to move their cut mo-
tions, send slips to the Table within
15 minutes indicating the serial num-

bers of the cut motions they would
like to move,

A list showing the seria] numbers
~of cut motions desired to be moved

will be put up on the Notice Board
shortly. In case any Member finds
any discrepency in the list ne .ay
kindly bring it to the notice of the

officer at the Table without deiay,

Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account ang capital Account shown
in the fourth column of ihe Order
Paper be granted to the President
out of the Consolidated Fund of
India to emplete the sums neces-
sary to defray the charges that will
come in course of payment during
the year ending the 31st day of
March, 1982, in respect of the heads
of demands entered in the second
column thereof against Demand
Nos, 14 to 18 relating to the Minis-
try of Communications.”

*Moved with the recommendation of the President.
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Dimands  for Grants, lgﬂt&iswfﬁz;k&s{ﬁbdmﬁouwmdbﬁlmuqf
a

Amout of Demand [or Grant

No. of Name of Demand Amount of Demand for
Demand Grant on account voted by  submitted by the vote of the
"House on 13-3-1981 House
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF COMMUNICA-
TION

14. Ministry of Grmmtaications 52,70,000  2,69,00,0000 2,63,50,000 13,45,00,000
15. Cverseas Comunications

Sarvices 3,5%,352,000 4.46,77,000 17,81,81,000 17,77,83,000
16. Posts and Telegraphs—\Work-

iny Bxprases . 1,59,46,35,000 797,31,74,000
17. Posts and Telegraphs—Divi-

dend to General Revenues,

Anpropriation to Reserve

ands and Repayment

of Lnans [rom General

Revenuss 42,82,22,000 214,11,12,000
18. Capital Outlay on Posts an

Telegraphs . s . 85,43,46,000 426,67,27,000

SHRI SUSHIL BHATTACHARYA
(Burdwan): Mr Deputy-Speaker, at
the very outset I woulqd like to draw
the attention of the Government to
the top heavy administartive system
in the Communications Department.
In 1947 there used to be only one
PMG in the State of Madras. Now
the figures are Tamil Nadu—2 PMGs
and 2 GMs (Tele-communications)
Andhra Pradesh—2 PMGs and 2 GMs
(Tele-communicationy Kerala—1 PMG
and 2 GMs (Tele-communication)
Karnataka—1 PM@G and 2 GMs (Tele-
communication).  Recently another
post of PMG has also been sanction-
ed in Karnataka, So, the figure rose
from 1 to 19; from one Post-Master
General it rose to 19 Post-Masters
General and Genera] Managers (Tele-
com). Though the ratio of increase
is not so much in other States, by
angd large the ratio of increase of top
officers is far more than that of the
other ranks.

280 L8—12

Now I come io telephones. ¥rom
this year the telephone charges have
been increased. So, I would like to
highlight the fact that the state of ser-
vice of the tele/iones is deplorable.
The telephone remains out of order
for months together and whenever it is
working, we are always liable to get
wrong numbers. Then, when we dial
for Trunks or Enquiry or phonogram
we have to wait for 5 to 10 minutes
to get an answer from the other side.
Then the ghost bills are increasing by
leaps anq bounds and it ig very diffi-
cult to get any redress.

So far as STD bills are concerned,
why could the Ministry not arrange
to have a separate bill, as vou are
having for phonograms and trunk call
bills? Then, so far as the payment
of the bill is concerned, even in the
headquarters one has to stand in the
queue for hours and hours. Iz you
lolot.hehttemCourtmydny,you
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will find, people are waiting for hours
to make any payment. This is the
position, so far as telephone is con-
cerned,

So far as extending the telephone
facility to the rural areas is concern-
ed, the Government of India is now
discouraging the opening of new
PCOs in the villages. Is it a fact that
thig is due to the tele-communication
side not being prepared to pay for its
due share to the branch post offices?
Will the Minister kindly look into the
matter and see that the telephone faci-
lities are extended to the rural popu-
lation also?

So far as telegrams are concerned,
nowadays they are being sent by ordi.
nary post. Though in telegrams the
Government are charging ten times
more than that of an envelope, they
go on sending them by ordinary mail,
In that cage, what is the use of spend-
ing so much money by the people on
telegrams? Is it not cheating the cus-
tomers?

Who are responsible for these irre-
gularities and delays in the telegraph
side? Is it on account of the ineffi-
ciency of the employees or the root
of the cause ig somewhere else?
If it is due to defective tools, defec-
tive machinery, shortage of staff and
corruption at the top. Right under
the nose of the Minister, a year back
some tons wire worth lackhs of
rupees were found from the Sama-
char Bhavan which wag shown as out
of stock. Though a departmental en-
quiry was held, Then they kept mum:
who silenced them? Will the Minis-
ter enquire into the cause of this si-
lence?

Coming to the postal side, it is
found that every second or third year
the Government is increasing the
charges for postal stationery. But
when you go to the post offices, it is
really very difficult to get the postal
stationery. What to speak of the vil-
Tage post offices, or the mofussil post
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offices, it is very often happens even
in the metropolitan cities that we
have to come back with empty hands,
without getting the postal stationery,

So far as the opening of rural post
offices is concerned, the rale of
growth has decreased. According {o
Daktar published in January 1981, the
number of rural post offices opened
in 1979-80 was 5,579., whereas the in-
creast during the year s only 1.366
which means only 25 per cent. 1 do
not know what were the difficulties
this year for this poor performance.

The letters reach the addressee very
late. I1f we try to find out the cause
we notice that it is mainly due to
shortage of staff and vehicles, In
Calcutta where they require at least
40 vehicles, they have only 4 vehicles.
This ig the position. But the top offi-
cers generally blame the employees,
But do you know that the shortage uf
staff is about 17 per cent in the Posts
and Telegraph Department? This is
the position about this department.

I will come to the housing position,
The housing position, so far as ine
offices are concerned, out of about
22,305 buildings occupied by the Post-
al Department, only 2,727 post offices
are housed in departmental buildings.
The rest of the post offices numberiag
19,578 are housed in rented build-
ings and the Government is paying
Rs. 2.71 crores per annum as rent. In
many cases where the landlords offer-
ed outright purchase cf the buildings,
generally it is founq that the authoi-
ty has evaded the deal, The reasons
are best known to them.

So far as the staff quarters are con-
cerned, at the moment only 5 per
cent of the total employees, that is,
about 5 lakhs enjoy the benefit of the
staff quarters and while a departmen.
tal committee set up for this purpose
recommended quarters up to the ex-
tent of 30 per cent by 1998 in a phas-
eq manner, the Planning Commission
has offered only Rs, 14.50 crores with
which only about 5479 quarterg-can
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be built till 1983 and these 5479
buildings will house about 1 per cent
of the total employees of the P & T
Department, ;

This Ministry of Communications
which is the second biggest employer
next to the Railways, is not a Mem-
ber of the Coordination Committee
of the Planning Commission. When
the Ministry of Education and the
Ministry of Railways and other De-
partments have their representation
in the Coordination Committee of the
Planning Commission, why is the
Communications Ministry debarred
from participating or was debarred
from having a representation on this
Coordination Committee?

About the staff amenities, I can say
that all kinds of staff amenaities are
totally denied which means that it
impairg the efficiency of the employ-
ees and reduces the customers’ satis-
faction also, which are the main rea-
sons for dissatisfaction among the
employees, whereag if we compare
officers’ chambers, they are well de-
corated, wel] furnished with wall-to-
wall carpets and sofa sets each cost-
ing about Rs. 15,000, ang with teie-
phones. What a contrast? Thanks to
the P & T employees, they are not
revolting against the ugly exhibition
of affluence of the top brass.

What is the position of Class IV
employees in the P & T Depariment?
They work like slaves, they come in
the morning, do the work and close
the office and go back. Day ia and
day out they have to perform these
duties. I can cite many examples.
There are cases where posts of Class
IV employees and posimen have not
bgen increased since 1964 whereas the
posts of Superintendents have been
sanctioned in a most liberal form and
more heaq post offices are'sanctioned
without sanctioning the posts of Class
IV employees. This ig the position,

The EDAg are the worst sufferers,
They are getting a paltry sum of Rs.
10§ to Rs, 132 per month, Recently,

in a Government order an increase
of Rs. 11 to Rs. 18 have been given
in their pay packet when the regular
employees have got five instalments
of D.A. and two more instalments f
D.A. are already due, -

About the EDA Branch Post-
masters, recently the Government
passed an order stating that they
will not get office rent. The Branch
Postmaster in a village who is getting
only Rs. 121 per month has to pro-
vide office free of cost. This order
should be withdrawn forthwith, It
is high time that the Governmént
should honour the verdict of the Sup-
reme Court and treat them ag civil
servants, At least give them ade-
quate wages, the D.A. and other
fringe benefits should be gbiven to
them at par with the regular employ-
ees at pro rata basis. At least you
treat them as temporary employees.
You treat them as part time employe-
es so as to give them some regular
benefits which other employees are
also getting. At least the recommen-
dations made by the Rajva Sabha
Petitions Committee should be imple-
mented, The Rajva Sabha Petitions
Committee made thirteen recommen-
dations in which time-bound pay
scale, dearness allowance, medical
facilities and other fringe benefils
were there. Out of these thirteen re-
commndations, Government imple-
mented only one—i.e, to give one
umbrella after every three years.
This is really a mockery. Because
of non-fulfilment of these there is
grievance amongst the rural employe-
es and it is mounting day by day. I
would reauest the hon, Minister to
at least look info this and take note
of this in right spirit, try to meet
their grievances, try to meet their
requirements with sympathy and with
a new outlook. By and large, in spite
of all these things, there ig industrial
peace in P & T Department. The
employees are not responsible for ir-
regularities or for delav. The Gov-
ernment shouly know about this and
take effective measures. On the con-
trary top officialg are flouting the de-
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cisiong of the Directorate. They do
not implement the orders. They do
not implement the instructiong that
they get from the Directorate for
months together, Admitted claims
are not paid for months together. It
is high time that there should be a
separate budget for P & T. If the
Posta] insurance and the postal sav-
ings banks are taken over, the P & T
can have the status of the largest
bank in comparison to all the nation-
alised banks, The postal savings
bank is the only banking agency hav-
ing its branches even in the remote
villages. The services of the postal
insurance and postal savings banks
are increasing every year. If we
take the last ten years budget, it
reveals, except for 1975-76, in all
these years there wag surplus bud-
get. Last year there was a comfort-
able surplus of Rs. 204.5 crores. This
year the budget estimate has shown
a surplus of Rs 25639 crores. This
vear the Department is likely
to spend more than Rs, 15,000
million. The fixed assets are expec-
ted to be nearly of Rs. 28,000 million,
The postal savings baw:s should get
full transaction charges. When other
banks get Rs. 8.28 a8 their charges
the postal Department gets only Rs.
225 ag their charges, This is gross
injustice. If they get ful] charges, tha
Department can meet their expenses,
on office build’'ng, staff quarters, ade-
quate pay for the staff etc.

In the end I would like to invite the
attention of the hon. Minister by
saying that in order to serve the peo-
ple properly the Government should
change its present conservative out-
look anq have positive policy so that
they can serve the country and it can
meet the requirements of the coun-
try. The Department should be free
from the intervention of the Finance
anqd Home (Personnel Deptt,) also, I
would also like to say while extract-
ing work from the staff, he should
also be competent to pay for the work
performed. In the name of the
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economy, their efficiency should not
be diluted,

With these words, I conclude,

Nt fre ww ww (-
qEA) AT WRA, § O
qaATed A T oGAET Far g
AR, TE-IT A GO sqaear
# fog s & farar gom @, =
@ TR gwadm 8, Afew oA
W war T AR axw  Hqe
TERT FT 64 WATTa weqAT =rgar
g | g% sufiT § fv wdr wdizg waq
mAers g Fa, fagw S
Fi FAC & FIE GG AR A
el

e & gmew ¥ S fwerag
g Siv a ¥ wef wEw ¥ 9@
fam gy grow # war 91 fF famr
F F9g § FTATA q4eqr X FB
st wr wE g | I9 sqadT F
SAET A9iqa FCH F HGwGear § |
fredy ot Sg = oiedl, faedft, stagy,
G4 Fr AR WT AT g
AT *1 sqawqr TH F IT o
T7 @ & 1 97 AR faed §,
@ wg & migwr TR W
i 8, A< IaF A8 WAC 47T
T #T, @ Fg § 5 wET www
g 1w W AR wag 9 A
fea qm@r &, fwasr qfomr @@ §
fo forq sEwt & fag e s
war 8, S+dr qfa W § ot &
@ feafa & SAFR sqpavar 7 sqET
§ arET AF FEA W AGEFAT §

7% gran g fe foad ot SfeT
TRy § gt W 9w, €@ W
qeilg 99 § @@ § Mg 9§ gQ
!,ﬁa&mifétﬂw T
) wEr § WR AW Lo d
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ot ard ot & 1w W TR
sqrarfow STt Wi a9-a@ ¥ef & fedr
w1 I AN W A AR
forre % fae st §, wtafe g s
® TOqa T Gl @ ¥ IR
Wy Al e a1 8 1 @
fg @ dfee wWwe = W=/ ¥
gern wifge, arfs @ wae #
Tt 7 @ 1 fawr W) oW ag
=y 5 gfrat e Qg i
qfes wre gEfufrrgmm 1 o
FAT @, @ Afgat ¥ A =TT
Tifgr | 8 weaTe ¥ ag FIW
gerar e frasr ey far
ST qr, I a= F< fzar, frasr
qAZ U I FTH aFAG ISMI TEY |
A wHrC FqAr TEZG F wre fewa
F & 40T { AR & ¥ Fforw
st wfgr ) @ gt & = &
T TG & 1 g, I =ia
wiM Y ATE WS4 AT Afen
Wi Sigh 9T &1 AF@ g, 9 Al
qe faare a=ar wnfge | &fer o
go @ ffrad #r o & M@
wqeqr ¥ fared At sfm FQ@
§ @ TR T WRT ¥ R
A3 WX ;W E F WA F
A6 ®F & IAF & foq FT IFoT
aifgq 1 (sgaeTA) |

MR. DEPUTY SPEAKER: Our

Minister was very famous trade union
leader.

SHRI GIRDHARI LAL VYAS: 1
know I algp work with him.
o7 f Wo7 ®F F IR A fqdm
wo wrgar § | shwarer foar #
Q agard WA Wi agroge T
§ N Trated WA ¥ wifew
gt & ww ¥ Wreamr SEER
T & fag syt Wi AIAT P
AT TFAT § W g € We-

gt & wmya ¥ stgrorge freer
o RBaw 25 M § | Wk T
gaeqr $¢ & wm @ fAfem o 0F
¥ SgorgR ga F A OF) FTEH
gfear fadnft | g wwR A srded
qER # g 1 W & A w2
AT W oAt @ FC ofiea®
SAT wgET § afw ferw F4d 34
T | 58 34 w7 o D@
¥ wiger fasr gur & 1 AY ofrer &
fegy oo frarer € @ 25 W &
T ATH @ T § 1 W Wi
wIE #HET ® SiE ¥ @ owEfi=
agde & S 7 Frer fesire firendy )
ag =aeqr fafrma ad® & & ot

=gy |

goa ¥ frdzmr g 5 e
wT JEHYT & W SHEH TEES
g Sgg ;) @ AT ¥ ey qEw
§ o Wi ®) syra i faer <
g TMmT RSt gwl T 9%
TN FY A9g ¥ W T ® g
woaa g T 1A W SHABT #7F A
qg WegaeqT § Iq@ F WO A
w e AE e ol

PaoreT #1 FHT AT ToNg T 2B
W whrg WY &% wH A WA W@
Ires § o § 1 gw ¥ faew
wrx frawr foar ar fs agt o w8
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gm dzh YT Iowew TG AET
iy Wiy weRfegfF w7
fasdi @7 Q@ § @ SART W
Wit faege s g ST | WY
qwy & FEFf =El 9T G-
B ; Wiz-Wiz W aFv fawdr 7@
fradt & wufme g AR
TS THE-TEY, Siwg-glag  qE
faagm aR @Y § | 66 WATT &
w0 ®% waws 7@ faq § e
AT FEAT WEWF AT § gL W@
WA § | THWT T SYAATHI B
Toqa a4 ¥ fag wed qT &
sgt a3 fawdy F1 warg § FgF 9T
F4¢ @ wror ghaar @ W

few v fEzadt i M F
gy ¥ g Tk RN & aga
¥ v EfRm v gmw i g
q auax fraw fear §, fe gt fr
o @mfsg | w7 FogE d @ W
fred o &, SvF fRggw o &
WMTO § | WO T % wOhg H ErE
#fF7 IEF EU-HTT TH-TEY WK
At 3t fave g foa st exdrdrm
fifrda ad® & ey wifgr ) wrfi=
qgdre ¥ gerey, Aot w5 g w1
frmader & ftw q2-3% wiw & e &
A FHFF0T AT EI
oyt @7 gwr ot wiewr §  wlem
¥ g5 A Fug & @ w fodron
¥ §W wEWHarg |

T a® & M agdhE ¥ Gsidr
¢ Wi el W it wic wgar-
THYA ¥ ¥ ® WA W,
FHEIE I T AgAN ¥ w1,
¥ YFX § §F 67 ¥ § faad

.gFeg ¥ ¥ qge o fidas fean i
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w7 Wt ¥ frdew § oY O
fr ey W DT NI Y TG A ATATHY

w TgA TG |

FfFTER ¥ AA oF
@ M @F @ g g WF
15-20 = ¥y feniz § f& =@t
CFEAT @lAAT AEC | qGT CFGAA
@IFAH FT SAGEAT FUT AT IAY AN
%) FIH AT GGAT |

@ ¥FR & N wifew F
faafex & am & a7 fear 3 % ¢
99 §2¢ 9 qiez wifea @Ea
dfe7 wa Wt aga & & TAEd §
gt 9T N wifey TE q § | w.-
faT 3w ow gare ¢ e N Tewa gfew
wT FrEr @ § 37 o< fAfewa adw
¥ e gifey &&4 Tifgg |

| AR qgF WP ¥ wea< Sferar
% aq@d WA oWE g, A
U AR H @ 7g el faamwa
USATA T, A 0T 57 99 5-6
TR A HEAR Y | Ag 9 TF SR
@ N® wiftew § | 9§ ¥ a-
9z wifew ¥ asfhrd &G F fao
wl ¥ ww ¥ fedw owx @ E
& W & e X 9w o Wi
axswg AP W § 1 THWQ FQ
T ¥ g R agi w gfe
% o wRgw  agde ¥ § ga-de
wifes  wiw aw] fray  w@a-
TE ¥ AT w1 TE fraw 7wy
ggfaaa g

Tw frded Wi g e e fedm
#go O oz wied E fuw @

—
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forerad &1 ¥ qoqqdr farraat
Fra-re Pafesar fadli & | TgARH
wlx weqrg ¥ agr oF & Wi AT
AT § N A 74 a9 ¥
qgt W gC & Wik F AFT qifaierw
% waesw & F A oA A
®F A7 § AAAET TWIF @
§ ok 7§ wer wwi & fasrid
7 Flaa®m | TH A A TEEHT
F ¥ T ¥ faar war & 37 w0
gigwe fear sim =W I4F faar®
s w¢ed wiw, < qgt ¥ FAETT
w wEsd AT LHIT | AT
973 § fF wa< gq TIeEL wT AT
A ghgs a3 gak faaw wdw=i
¥IT FT IT |,

-

17 W ...

afarr faad faaw sqer  fasrad
§ far & faas wa#T w7 §
frare & afx o WA F O AR
¥ faams Sar wdg § fo 0@ 50,
¢TI A1 FI9T WA 9T IART Igy
g §< f2ai—-x7 ag ?r fOFigy
dqe  faF@a @ F @92 gy
IEFT TAFT FE A I9F faaqe
Al FEH TAA E | AT gy
g 3z giar waAw o a9z ¥
FT AT 97 T q@T ¥ AT F7 4%
TA@ YT | T AT W aw@ ¥
TA @R A wEwr ATy faega
IFRTG AT | 9T F AT ¥ I1%-
are qqr 394 faqrr #) 97 ¥ weor
faqrr aFr stiar qr ¥fET wovsa
T faamt #t gred A9 7@ @ 0f
& AU fragy o\ wT gwfawrr
gra qgq SH A § | W 2w
IfHaq qawTr & F47 AT TYH W
AEAE FH w BT FE § AW

gaar aqg ¥ g& faam & «g1 82
wRwy g § W wiwd ard
TR MTTTFEE | XA woig &
F€ AT T A F) QSR ISAT
9@ & 1 wafqq 5 faarr &7 2w
¥ o vgr i 4T gE 91 34T 7 fne
¥ AR F 5T 9937 11 Frfge w1}
T AW Fr LT wr AT wifgg
fqq f& AT 5@ I F 7399 FC
a¥ ¥ zrF 7 ac faqrn $qrrard
WYX A4ar ®1 4T FA Frar P
¢z fyam ¥ 0 @ FUT F4-
T § 39 %) Frivwa a¥ & qar fgady
wfgy, 9% faws  wdaE
4w gt Sifgq 1 ag § ag
FHET F FAA@ Fr QN =g
arfs g faarT 3w T8/ & Sqar &
sfa qyv zifaes ) g F¢ 5% 4

@ e ¥ ¥ fadzq wear
TRar g fF fd el 9wl
¥7 Newlfry  sav feg § 4¥
TAEAGU W IqG,  qg W@y
IR W X @ § 1 gAx W
iz feqqq €, woe faam ¥ w3
ar f&  fafeea qa@T Xfeq war aw
fafewsst 7 v ¥ 778 & "Araw fuamr
1 FH IGT T AT ¥ IA4AH
o€ & W & wdr gER ¥
Wlaagr % A geds ¥ fig
fafeer zdtga 1 7§ yeg war aw
T A @y | @ AFR
& wiek faqrr ¥ fafgqar agdr s
W g AN INT Aws) w0
fasft & waf W W gEeae adf
AT ?Q& g1 2Fmw TELT A
wr 4§ fafeen & warg & g fafeen
¥ SAMEIT  TAHIA ¥ Sq<EqT B(W
TFC & Aff wadr &\ ww¥ wreo
Ptia q@ 2AEF H1 § 96 FrE
7% A¥AE ¥\ T AT W
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wrdar & fe virerargr wee, gt A
wrw Y wrrdr &, gt 9 A
gt  fafeew w1 fafor e
et & aed wrow £ arfe swar

gfaar fas %
17.03 hrs.
[SuR1 K. Rasa MaLLu in the Chair)
g aral & whf@m wos
favrr sl W FIT FT W & TAFH
fag g7 waF " § W g
wiwr & f& wwr faamr e 7 few
ATEY  FXAT QYT AFAT FY AT F
AR YAT HIAH QT Q100

SHRI BAPUSAHER PARULEKAR
(Ratnagiri): Mr. Chairman, Sir, I
am much obliged to you for having
calleg me early and I thank my hon.
colleagues who also gave their con-
sent to it.

Mr. Chairman, as you know, we
are discussing the Demands for Grants
in respect of this Ministry after about
seven years;, there is a backlog of
grievances for about seven years; so,
I would request you not to ring the
bill unless you find me irrelevant.

The Annual Report of this Minis-
try, which has been given to us, is,
unfortunately, more or less a replica
of the previous Reports which 1
have seen. The only job that has
been done is filling up of the blanks;
the Chapter paragraphs, everything
has been the same for a long number

- of years, -

I am sorry to say that this report
hides more than it reveals. Neither the
Members of Parliament nor the people
in general would be more wise if they
go through this particular report, I
believe, Sir, In a democratic country
like ours, it is the right of every tax-
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payer to know as to how our Communi-
cations Ministry is functisaing. 1t is no
doubt true that in para 1.2 the report
mcntions:

“The Ministry of Comimunicalions
has been able to achieve an allround
progress in almost all the activ:ties
end projects under its alministrative
ccrntrol”

1 request the hon. Miaister to forgive
me if I am unable to agree with this
particular observation in this report.

I expected that there would be reflec-
tion in the report of the promises, of
th2 announcements which you gave to
thisz nation, to the peoule of this nalion,
since you assumed office. I had the
oppcrtunity of going through all the
press-clippings wherein I read all the
anncuncements. I was expecting that
willy the hon. Minister, Vir. Stephen at
the helm o! affairs, there would be
considerable improvements, But, with
all humility. I may say that the vehicle
has been put in the revers: gear.

The hon. Minister, no sooner he took
charge of this Ministry, when he was
questioned about the scarc’ty of postal
stitionery referred to Yy my learned
cclleague who spoke first, anncunced
that there would not be auy scarcity
now because you will have a Postal
Stutionery and Stamp Press in Hyder-
atad. That is what yo1 are believed
to have said in the month of May 1980,
if I am correct. I was buuting for this
in this particular report was it real
assurance or was it ou'yv a polilical
gimmick. 1t was not only one—] can
quote 10 instances but 1 hove no un.e
to quote and I have to go to the more
important department of 1 :lechones.

-

Sir, a question was ra.sed at Banga-
lore that there was a demand and re-
quest from all sections that niedicines
ace not available in the country, people
ave not in a position ta go to the cities
and, therefore, these m.licines especi-
ally for the common remedies should
be sold through post-offices as sug-
grsted by the Hathi Ccmmittee, I do
not know whether the implementation.
is possible. When the question was
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pu! you jumped on yo'r fect acd said,
‘I am doing it. I am considering it.
That is what the Indian Express of 24th
April 1980 mentions. ] did not believe
tkis. Therefore, I tri>d to go through
th> further clippings whelner you have
cenied this anywhere. 1 am sure your
able assistants must have brought to
your notice this particulir report. An
e inent lawyer as you are, ytu Kndw
silence means consent. Your silence
in regard to this statement, 1 take,
means that your statement is true.

You also indicated that you wanted
to overhau]l the entire P & T Laws
because they are out-dated as they were
made during the British regime. 1 do
nct find any mention of it here. £s you
ktcw very well Sec. 4 of tne Talian
Pre1 Office Act is puing chalizgend in
the Supreme Court as altre vires and
altolutely there is no referernce to il

in this report.

He has also gone on record saying
that because of the lack o! technical
personnel there are certain difficullies
in the Department. The hon. Mimster
announced that he would be creating
a standing pool of technical personnel
expeditiously to get the matters decided
quickly. I find no mention of it hete.
You also said that you were going to
instal computer centres in the four
metropolitan cities for handling sub-
scribers’ accounts, the delivery enquiry
services and variety of other compliex
operations. I do not find any ment.on
nor is there any amount debited for all
these things.

You promised to provide subsidised
or departmental transport for women
employees. Sir, this is a very impor-
tunt matter for cities like Delhi and
Bombay where the women telephone
operators have to work day and night
and you know what is the position in
Bombay, where women are being mut-
dered. Mrs. Ahilya Rangnekar, ex-
M.P. came and met the deputy Minister
with her grievance. It has not been
solved. I find from the records that
nothing has been done in this connic-
tien, I do not know whether you are
going to fulfil this assurance which you
have given. An order to get the popular
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support of the employees and the peo-
ple the hon. Minister also announced
that there would be a group housing
scheme and he would open more holi-
day homes at the hill stations for the
postal employees. The employees were
happy. But, we do not find anything
in this report about the assurances.
No provision for this purpose has beea
made in the budget. An announce-
ment was made in June 1980, that
there would be a separate P&T Budge:.
If that is done, this department would
e in a position to contribute substanti
ally to the general funds of this parti-
cular Government| Are you really
serious about this? If you are really
serious about this, why don't you mea-
fion about that in the report? We
could have gone through this and could
bhave made certain suggestions and
given you some statistics. Unfortunately
there is no mention about this.

The most important thing to which
1 would like to invite the attention o!
the hon. Members of this House is the
pronouncement made that all further
expansion in the field of tele-<communi-
cation is proposed to be based on elec-
tronics switching system. You have
also declared that Government was
keen to establish as early as possible
indigenous—I underline the word in-
digenous’—ananufacturing capacity for
the electronics equipment.

1 am sorry to say that this announce-
ment is not very correct. On the other
hand, the Department is trying to bring
in some other technology and introduce
the outdated cross bar system at Rae-
Bareily Unit of ITT to which you have
made a reference.

DR. SUBRAMANIAM SWAMY
(Bombay North East): Why are you

~ against Rae Bareily?

SHRI BAPUSAHEB PARULEKAR:
I am not on the point of Rae Bareily as
such. The reworts are there that for
the electronics communcation cross bar
system, for the firs{ expansion of Rae
Bareily Unit of ITT the entire unit is

" to be imported from B.T.M. a Belgium

subsidiary of U.S. Multinational ITT.
Is thig the indigenous thing 1 would
like to know from you. Thig report
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has alsy not been controverted, It
is said that the import bill would
be about Rs. 30 crores plus the
foreign exchange, This country
would be saddled with the out-
dated technology and the poor tax-
payers will have to pay Rs. 6,000 per-
line. I want 1o know whether it is
correct. Not only that. The impres-
sion among the general public is taat
all this is being done in spite of the
fact that the design task force was
appointed to find out a scheme. They
have provided a scheme which is known
as Indian Cross Bars. It is stated in
the press; there are editorials and arti-
cles that all this is being done under
the influence o! the U.S. Your D.G.T.D.
(Director General, Technical Develop-
ment) is under pressure. This has come
in the papers. 1 would reqguest the non.
Minister to tell this august House i
confidence and tell us if these reports
are correct,

If these reports are correct, I would
like to ask: whether your statemen'
that you are going to convert this
cross bar intp electronic system, that
too by indigenous method is correct.
Which of the two things is correct?
There is some mention about the post
offices in the rura] areas. I will leave
the other things. You have said that
the post offices in the rural areas have
Rs. 6,800 crores savings. This is the
maximum amount in the banks under
the postal savings. But, what is Lhe
return that you are givinsg to them:’
In January 1980 you announce certain
concessions. These concessions declared
have yet to be received up to the Dis-
trict office level of P&T Department.
For the backward area the conditions of
minimum population 2500 for getting a
PCO is removed. But the Superinten-
dent of P.O. at Ratangiri tells me that
they have not received any of the in-
structions. Hence he could not sanc-
tion. On the other hand he tells m=~
that there is a ban of financial con-
straints. So, it is not possible to get
the telecommunication facilities extend-
0} to the rural areas. Now you say
.that you have no money.
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‘But, Sir, I would request the hon.
Minister of Communications to tell
us whether it is true or not that gn
amount of Rs. 33 crores as telephone
arrears is due to your Ministry and
one Member of Parliament owes you
Rs, 1 lakh? Is that true? What
efforts have you made to recover this
amount? This is what Mr. Stephen
said in the Press Conference.

PROF. N. G. RANGA: Is the
Membey alive?

SHR] BAPUSAHEB PARULEKAR:
That he did not clarify in his Press
conference, so I cannot gay. Apart
from what the Members owe; there
are arrears to the tune of Rs, 33
crores.

Sir, coming to the Telegraph De-
partment this Report itself shows
that from 1965-66 to 1980-81 the peak
of traffic was reached in 1977-78—
during Janata regime—when 50.26
lakh messages and 1712.84 lakh words
were telegraphed. Now, it is declin-
ing every year. Sir, is it because
your telegrams are received by the
persons to whom they are addreéssed
only after the confirmatory letters are
received?

Now, I come to the important
Department of Telephones, I need
not say much about telephones be-
cause the hon. Prime Minister has
recently said which is published
under your photograph, Mr. Stephen,
and which you have not refuted, She
said: ;

“The hon. Prime Minister is re-
ported to have said that the Tele-
phones Department is rotten and
peeds a lot of repair”

Sir, the problems of the telephones
cannot be solved by dramatic removal
of General Managers. The telephones
are not properly functioning. Every-
body knows that. We need not go
into the details. The hon. Chairman
&t Rajya Sabha and Vice-President

India has said that his sleep was
disturbfed five times in one night
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because of wrong e¢alls. Iy that is
the position of the Vice-President
then what about us? I, therefore,
request the hon. Minister to consider
all this. 1 would also like to know -
whether it would be proper to consi-
der formation of an autonomous
corporation. Improvement of the
quality of the exchanges is also
necessary. At the same time it is
necessary that human elements which
are st fault also need some change
and something will have to be done
in this connection. Your telephone
operators or posta] employees are
many a time rude, Mr Chairman, I
do not understand this ‘Courtesy
Week' py the Department which is
there once a year. Are we to iake it
that for the remaining 51 weeks they
are dis-courteous?

Sir, coming to the telephones in
Delhi you will find if you ring 180,
181, 182 and 183—when I was told to
speak on the Demands for Grants of
this Ministry I myself tried it and
verified—you get that particular
taped reply even at 4 AM,

“EYIT R FaAT, W9 L F "
They go opn playing the tape and
they go on chit-chatting. If you
dial 199 197 and 196—which I jlso
experienced—and keep it holding for
a few minutes till a very rude voice
breaks the silence. While on the
line you are bound to hear the end-
less chatter of telephone operators
about mundane matters and cross-
talk, People say that they do not
mind their chit-chats so much as
their rudeness. I quote what my
friends say:

“The gubscribers say that the
telephone operators need not be all
sugar and honey but the minimum
one expects is that they will at
least speak in a soft tone.”

But, even that is not there, So, this
is the sitpuation which we face, I
would therefore request the Minister
to consider this. Many a time we get
wrong numbers. If one Minister is
to be removed from the Cabinet, by
this sort of wrong-dialling system,
what happens is; the telephone call

goes to some other Minister, and he
gets removed from the Cabinet! And
so far ag STD is concerned, the joke
is being narrated everywhere that
STD means, ‘Subscriber, try gnd die'.
That is what STD means! Sir, during
the past few years we find that many
committees were appointed and we
find that 200 recommendations were
made by them. But these recommen-
dations are not being implemented.
Sir, ghortage of cables is a much-
trotted excuse which is being given
for the long waiting list. But may
I ask the hon. Minister one question?
Is it true or not that the State-
owned Cable Factories are being
starved for orders whereas cables
are peing imported from abroad. Is
it or is it not a fact? 1Is it or is it
not a fact that there is over-staffing
in the entire Telephone Department?
Whereas in other countries abroad
we find that 100 phones are ear-
marked for one employee here what
we find is that 10 phones are allotted
for one employee. Still you find that
Rs. 26.07 crores is the amount which
is paid as over-time every year to
the P&T eniployees. May ] ask you,
is it because these -employees do not
do work from 11 to 5, and start
working only from 5 O'clock, and
therefore, this huge overtime has to

be paid? Sir, the whole Postal De-
partment and the whole Telecom-
munication Division has to be im-
proved. -

Regarding Trunk Call, 1 tell them,
book a Trunk Call to Ratnagiri. I
tell them ‘Ratnagiri-via-Bombay'. After
about 2 hours I am told: ‘Sir,
Bombay-Bangalore Line is out of
order” This js what they tell me
after 2 hours. I-book a call in the
morning at 7 O'clock. I go pack in
the evening at 7 O’clock, I remind
them and ask them, what hag hap-
pened. Do you know what they say?
They simply say, ‘Sir, your line is
out of order’. But if I ring up a
special number, 1 get it within 10
minutes. This is what happens, That
is why I say, there is need for com-
plete -overhauling of the Posfal and
Telecommunication wing of the
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Ministry, We pay money. We book
an urgent call. For 15 or 20 hours
we don't get it. If such connection
cannot be given as an urgent call,
then why should you charge for it as
an urgent call? Then the charge for
urgent call should not be made. Now
what happens is this: Even if a
telephone is out of order for 15 days
you charge for fhose days also. That
should not be done at all. I ring up
somebody and ] make a complaint.
He asks me to ring up the Super-
visor; I ring up the Supervisor; the
Supervisor tells me to ring up the
Engineer; I ring up fhe Engineer; the
Engineer tells me to ring up the
Superintendent, He tells me to ring
back to the previous number; so the
circle is now complete!l And still |
do not get any relief. Of course,
some improvements have taken place
in the Ministry, but they are not
satisfactory. So, in view of all these
submissions which I have made, I
may be excused when I say, I am
unable to support your Demands for
Grants and therefore I oppose them.

st gfg war o (arEdc )
gamfa @Ry, S I JaTAT Y
s ¥ AT wega gt & ser & awda
F@ gU wox fawr< w3 & @ww

@A gar g |

§ dure H/dr S §) gegE A
wgar g f sa¥ warag § wreww ¥
g AW ¥ IqA /WX A FH NIW
fqr @ ol gait 3w & wuTH WAt
sy gfeRr oy Y & 15 wEww
7 fasaae § 99 98 S90C TOTHY
F1 IQUTRT FC § goawE  fasian,
qade W fysir & @9 qradm
WA BT SqAEqT F | gAr? dwriAwt
W 3¢ ¥4 TG TA@AEF 6K
gy | X9 wm@=ew # wdr
qERT W gAY wAAHE ¥ W W
oy § & g wwar w<ar g o
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gaX war off ;1N g wd
¢ frad swar o qik W & At
W@ aFarag ag ¢ fF 1980-85 Y
o3 qwquty w4, ferwa wa
W WA ¥ 9% wmaear ¥ fog
950 ®OT TYY ¥ NradTT fFqr g 1
i atg ¥ {IFaE W IrEAw gfanr
¥ EAR SASEATC BHTA FT WY AVStAT
T T § | 9qH  AAAH  ®
arEAe fefgae w) W afefaa feac
T | Y ¥ gEEew H AT dw
M Faq A IoQ0 X | g
ifeT  Hzga 1 S WS FAT §
¥ eEen § Fd el A Al qE
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g 9¢ 2T Sfufedw & s
g% Wik ag &a o faw A "1
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T &1 gk gt ¥ oo gfee Rur—
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BH TSI FET  H FATT AA90< ¥
wq o frad & @ AE @ w4T
@ar & 6 qonlt 3Teew Adt &
Tt wgy & fF wegfafiaa wia<
W & w0 wgy & fr weed
agt & Wt FEx Efe @y v Y
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fegrg w&ff | awar  geleg
#mEﬂT Kﬁ N 9o Fro o =Y
&z w@m Fak A 2500 A
€81 & e § I9 Tq@AY < Arrar
¥ wW UE A wfgw 1 wawf
wgTa, I FZAr A @@ 2 5 Fawa
RF ¥ 7 0F AT ¥ weae w1d

u¥ § @A wifge | om g w6
AT AT F gwa § WET 3-4
qT 5 QI $T 9T AT H, Tro o Mo

:*f_ﬂ‘r ¥ fg, g feaf o
1

garE  "R19, TEF W
AT WAFAA, FG-FAFAA, T-HAF0A,

GTedY FAawA, g feqfa wror AR

foqrr & &1 zad A § AT
frat oz & Froy wg far 8, wafeg
& qgaar #E Wgar 1 9T
MH-TET a3 w< fear war §, a7 &
feafa st sgrar fargaf & | WAt
TET TR T 6 W FC Y T A
FHr  gr-ufefyddr € & 1 €9
a ¥ WY wag q@r @ Powa W
T ATTALC & SAHA F@ § @ YL
aw @) feegiq faerar @, Sfad g
¥ W FYE A Lo g, TR AT @Y,
WERAAIZ §), AR ¥ wiit FE o
ey gt feadtg  Adf  fasar |
wage  faege ov w3 off 7@ adl
W@ R D D frrATIAw &
FIAMF F A H FAE WS T
NGz 7@ T E 1 AEA W
HAEET 772 Fx oy Arfa wIarg
g 590 & F wwiqi Fear § AfE
T w1 ag W @i FifgT fE qrgEe
Ave Raad sl § sigh T W
F1 928 FAr Tfgw @@ T W1
€FEE 1 M 9z feq 98 & I
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fefqana diee wfey 78§ § | we-
o Wi g 1 vk faferadi & 0
TC AR ga4 *gr ¢ 5 g7 Id=
B duic § WA TadiE T B
qurk &, W ¥ W Fwc Y wE
wiw N wifew 7 fafees T@1d |
M st T gE ] 9y vy 7§ oA
g WTC &g W GHRiFNT §W "ol
7§ g € I F gy yg fafsgw
EHR TIH A I w1 @ HC G
R | W T Y gE s wrfge o
T I T F) Fq g | W W
fafedn a9 | AwaR<H 7 guie-
&z N wfwfvy & wica fefasias
fiEe  wifwy |7 7 IIEH ¥ 9w
wifwe o1 7§ fafeen §f awr st €
IAFT W I N @ 1 u€g
ga drmadt & 1 qiEd Fyaac
% #wged feww w1 gfee & aga
wg® & 1wl wgt 7 ¥
T T8 TE qg 9 § A< feRa #v
gERaTEC Ayl w< § | A WA
g q®WEq ¥ oA owdr T F
gfaam Juqsd gt Tfgd | Wi
H AW wAwea ¥ a ¥ fatfa
fFg & 97 9 WUF FUT GE W@AT
Fifgr | OF U €AW F4 IATERC
Y A4 dT FT 1% FCAT TR |

%ot ¥ agAT ATgar g fa A sqqear
FY S0 Ha ag WG FL arfa guT GAa
A 1 e wiEy, Tra-ar §i
gfaad  fad & 1 gAR FTEA
W Ayad< H 77 TR wifSaT agd
w7 & | 9w NeT wifwy § Fraa
g 2,500 WAL §) Wik wgr WiT
@ 71 FI1E W A WY A7 FT
difsig, arfe «g w3z wifey @
WE | AEAT H agn wW Ixre



349

wifee ' & , whe ot & ot wg awr
fead ¥ wrgt % § | §9 yeaew
¥ was war wa & @ wq@
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gt Wi a3 A § av g1 feod gU @
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¥ W W a8 darerq gy A i &
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SHRI R. K, MHALGI (Thane): 1
beg to mova:

“That the demand under the
Head Ministry of Communications
be reduceq to Re. 1.7

" [Failure to provide modern
‘telephone Exchanges in Dombi-
vali, Kalyan, Ulhasnagar, /m-

barnath and Badlapur (Thane
Districty  Maharashtra, where
thousands of small/big industries
have come up.] (1)

“That the demand under the
Head Ministry of Tommunications
be reduceq to Re. 1.”

[Necessity to change the norms
for determining the requirement
of staff in Post Offices and rent of
the building hired.] (2)

“That the demand under the
Head Ministry of Communications
be reduced by Rs. 100.”

[Need to expedite payment of
the overtime allowance to postal
workers in Maharashtra especial-
ly in RM.S.] (10)

“That - the demand under the
Head Ministry of Communications
be reduced by Rs. 100.”

[Neeq to absorb postal ED,
Agentg in actual postal service.]
(1

“That the demand under the
Head Ministry of Communicafions
be reduced by Rs. 100.”

[Neeg to issue a permanent
postal stamp in honour of Shiva-
ji Maharaj the Great.] (12)

“That the demand wunder the
Head Ministry of Communications

be reduced by Rs. 100.”

[Need for a declaration about
the authenticity or ruber Stamps
on National Saving Certificates
denoting change in the rate of
interest.] (13)

“That the demand under the
Head Ministry of Communications
be reduced by Rs. 100.”

[Need to open a post office in
Ayare Gram Panchayat Thane
Distt, Maharashtra).] (14)
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" “That the demand under the
head Ministry of Communications
‘be reduced by Rs. 100.”

[Need to take necessary steps
to eliminate the delay in deli-
very of letters in Thane City
(Maharashtra).] (15)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Nee to provide a Dbigger post
office near Thane Railway Sta-
tion (Maharashtra).] (16)

“That the demand wunder the
head Ministry of Communications
be reduced by Rs. 100.”

[Neeq to utilise the open space

available near present Railwayv
Station Post Office and another
accommodation in department’s
possession af Rattan House.
‘Gokhle Roaq (Near Station).]
(17

“That the demand wunder the

head Ministry of Communications
be reduced by Rs. 100.”

[Need to provide telephone
connections on top priority basis
to banks, religious institutions,
educational institutions and
medical centres (excluding pri-
vate practioners) in and around
Thane city (Maharashtra) whose
applications are pending since
long.] (18) '
“That the demand under the

head Ministry of Communications
be reduced by Rs. 100.”

[Need “to upgrade the present
post office at Chowk, District
Kolaba, Raigad, (Maharashtra)
to a Sub-Post Office, without any
further delay.] (19)

“That the demand wunder the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to instal letter boxes
 outgtide all the railway stations
‘{on either side) of Bombay

APRIL 2, 1981
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Suburban area (i.e. from Bombay
V.T. ‘to Mankhurd Karjat/
Kasara, and from Churchgate to
Virar) and to arrange clegrance
of letters from them at least
three times a day,] (20)

“That the demand under the
head Ministry of Communicatmns
be reduced by Rs. 100.” :

[Need to open a new Post

Office in Kansai Section of Am-

. barnath (District . Thane, Maha-

rashira), without any further
‘delay.] (21) ’

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100."

Need to open a branch post
office at Umbharni, Tal Kalyan,
District Thane (Maharashtra),
which would cater to the nedes of
a number of villages around]
(22)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100."”

.~ [Need to provide adequate
number of post boxes spread
over all the areas, in the fast
. growing towns like Thane, Kal-
yan Dombivali, Ulhasnagar, Am-
barnath, Kalwa, Bhayandar, Bhi-
wadi (Thane District) Maharash-
tra.] (24) ;

“That the demand under the
head Ministry of Cemmunications
be reduced by Rs. 100.”

. [Need to open immediately a
post office in Ramnagar area of
Dombivali (East) Distt. Thane
(Maharashtra).] (24)

- “That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to provide immediately
additional staff for the night post
offices opened at Thane, Dombi-
vali, Kalyan, Ulhamnt and
Anlbamﬂh.] (25) :
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“That the demand wunder the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to appoint more postmen
(delivery men) in cities like
Thane, Kalyan, Dombivali, Ul-
hasnagar, Ambarnath, Kalwa and
Bhayandar (Thane Distt. Maha-
rashtra).] (26)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Failure to provide adequate
staff in post offices in Thane Dis-
trict (Maharashtra).] (27)

“That the demand wunder the
head Ministry of Communications
be reduced by Rs. 100."

[Failure in filling the vacancies
caused by retirement/transfer/
promotion/long leave in various
post offices in Thane District
{Maharashtra).] (28)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100."

[Need to complete soon the
auto-exchange telephone building
at Ulhasnagar (District Thane,
Maharashtra).] (29)

“That the demand wunder the
- head Ministry of Communications
be reduced by Rs. 100.”

[Need to take up the construc-
tion of sanitary block in the
building of Post-Office at Ulhas-
nagar camp No. 2 (District
Thane, Maharashtra).] (30)

“That the demand under the
head Ministry of Communications
. be reduced py Rs. 100."

[Need for more accommodation
for post office in TUlhasnagar,
Camp No. 2 (District Thane,
Maharashtra).] (31)

-“That the demand- under -  the
head Ministry of Communications
be reduced by Rs. 100."
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[Need to make good the short-
age of staff in all categories, in
post offices and telegraph offices
of Maharashtra Circle.] (32)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100."

[Delay in acquisition of land
for Dombivalj (Distt. Thane).
Maharashtra, Post Office build-
ing.] (33)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Delay in providing adequate
telecommunication facilities at
Nanded, Jalgaon, Akola, Ahemed
Nagar and Dhule in the State of
Maharashtra for their speedy
growth as industrial towns.] (34)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to take action on the
suggestion to issue a commemo-
rative stamp in the honour of late
Shri Autoba Kale of paisa Phand,
Telegaon Dhabhade (Maharash-
tra).]( 35)

“That the demanq under the head
Ministry of Communications be
reduced by Rs. 100."

[’Need to take action on the
demands of Bharaliya Telegraph

Union  Aurangabad  Division.]
(36)
“That the demand under the

head Ministry of Communications
be reduced by Rs. 100,

[Need to take action on the
demands made by All India En-
gineering Employees Union line
staff and Class IV gervants affi-
liated to NPPTE.]( 37)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Failure to provide city and
house rent allowances to P & T
employees in Aurangabad city,"
Maharashtra.] (38)
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“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Necessity of an independent
Directorate of P & T at Auranga-
bad for Maharashtra region in
Maharashtra.] (39)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Failure of the Bombay
Telephones to attend to the com-
plaints of telephone subscribers,
particularly those, coming under
Thane exchange (Numbers beg-
inning with 50 and 58.]
(131)

“That the demand wunder the
head Ministry of Communications
be reduced by Rs. 100.”

[Failure of postal authorities
for early finalisation of family
pension due to the families of
staff who were serving at Nasik
Post Office.] (132)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to provide more public
telephones in Thane City, Maha-
rashtra particularly in areas
such as Wagle Estate, Pokharan
Road, Vartak Nagar, Lokmanya
Nagar, Rabodi and Shrirang
Society.] (133)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100."

[Need to improve the func-
tioning of Bhayandar Telephone
exchange which is becoming

« fastly an industrial centre.] (134)

“That the demand under the
" head Ministry of Communications
be reduced by Rs. 100.”

[Failure of the Bombay Tele-
phones to provide public tele-
phones in Bhayandar,] (135)
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“That the demand under the
heag Ministry of Communications
be reduced by Rs, 100.”

[Need to make available to
public waiting of list of tele-
phone subscribers Aurangabad
Telephone Exchange.] (136)

“That the demand wunder the
head Ministry of Communicatfions
be reduced by Rs. 100.”

[Need to check up the Public
Telephone machines fixed on
various Railway Platforms.] (137)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100."

[Need to stop the misuse of the
departmental vehicles in Maha-
rashtra Circle.] (138)

“That the demand wunder the
head Ministry of Communications
be reduced by Rs. 100.”

[Need for shifting the Head-
quarters of Superintendent of
Post office Thane West Division
to Palghat (Dist. Thane Maha-
rashtra.] (139)

“That the demand wunder the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to utilize effectively the
Co-operation extendeq by fthe
Junior Engineer Telecom Asso-
ciation for increasing the effi-
ciency of telegram gervices.]
(140)

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.

[Need to increase the hourly
wage rate of short duty staff of
P & T Department from Rs. 2.00
per hour to Rs. 3.00 per hour.]}
(158)
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SHRI R. L! P. VERMA (Kodarma):

1 beg to move:

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to provide trouble free
telephone services.](3)

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to change the defective
billing system.] (4)

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to check malparactices
in the Telephone Department.] (3)

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to provide public call
telephones in all the cities.] (6)

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to change over to
more efficient system instead of

dependening on the obsolete cross
bar.]1(7)

SHRI BHOGENDRA JHA (Madhu-

bani): I beg to move:

.
i

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Need for refixing the pay of
remuneration paid to the Branch
Post Masters at a higher level.]
(8)

“That the demand under the head
Ministry of Communications be
reduced to Re. 1™

[Failure to improve the pay
scale of the Branch Post Masterg.]
(6]
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“That the demand under the head
Ministry of Communication be
reduced by Rs, 100.”

[Necessity of upgrading the
Baraha Branch P.O. (Benipatti)
under Madhubani district of Bihar
to sub-post Office.] (40)

“That the demand under the head
Ministry of Communications be
reduced by Rs, 100.”

[Necessity to upgrade the Bisll
Branch P.O. under Madhubani
district of Bihar to Sub-Post
Office.] (41)

“That the demand under the head
Ministry of Communications be
reduced by Rs, 100."”

[Need to open a new branch
post office at village Manoharpur
Under Umagaon block in Madhu-
bani district of Bihar.] (42)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100.”

[Need to route the proposed
Parsmani P.C.O. directly to
Madhubani District headquaters
and not via Kamsaul.] (43)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100.”

[Need to directly route Shahar-
ghat P.C.O, to Madhubani via
Benipatti instead of via
Sursand - Sitamarhi . Muzaffar-
pur-Darbanghag at present.] (44)
“That the demand under the head

Min stry of Communications be re-
duced by Rs. 100"

[Need to open a new P.C.O, at
Jogiara under Jaley block of
Darbangha district in Bihar.] (45)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100".

Necessity for a new branch post
office in village Mainahi under
Neur Panchayat within Loukahi
block of Madhubanj district in
Bihar.] (155)
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“That the demand under the head
Ministry of Communications be
reduced by Rs. 100.”

[Need for a direct telephone
connection between Jay Nagar

and Darbhanga and Jay Nagar and
Patna.] (156) ;

“That the demand under the head
Ministry of Communications be
reduced by Rs, 100.”

[Need for opening a new
branch post office in village Maru-

kia under Khajouli block of
Madhubani districl.] (157)

SHRI T. R. SHAMANNA (Banga-
lore South): I beg to move:

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100.”

[Need to check inordinate delay

in the delivery of postal articles.]
(46)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100.”

[Failure to check pilferage and

misuse of drafts and postal orders
sent through Post.] (47)

“That the demand under the head

Ministry of Communications be
reduced by Rs. 100."

[Unsatisfactory postal service
in rural areas.] (48)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100.”

[Failure to give preference to
children of ex-employees for jobs
inP&T Deptt.] (49)
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“That the demand under the
head Ministry of Communications
be reduced by Rs. 100"

[Failure of government to check
increasing malpractices in P & T
Department,] (50)

“That the demand under the
head M:nistry of Communications
be reduced by Rs. 100.”

[Failure to regularise and give
enhanced salary or wages to
Extra Depatrmental Agents who
are working from a long time on
a meagre salary of Rs 100 to Rs.
130/- PM] (51)

“That the demand under the head
Ministry of Communicatiops be
reduced by Rs. 100.”

[Failure to check inefficient
service of telephone department
which is causing inconvenience to
the 'elephone users.] (52)

‘“That the demand under ihe head
Ministry of Communications be
reduced by Rs. 100"

[Need to check the delay in
allotment of telephones, even on
payment of installation costs] (53)

“That the demand under tha head
Ministry of Communications be
reduced by Rs. 100"

[Failure to maintain good rela-
tionship between the employees of
IT.I Bangalore and the manage-
ment] (54).

“That the demangd under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to manufacture and
supply electric typewriterg at re-
asonable cost by Hindustan Tele-
printerg Ltd. Madras] (55).

“That the demang under the head
Ministry of Commiunieations be
reduced by Rs. 100"

[Failure to introduce latest te-
chnologica] development in the
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field of telecommunication on lar-
ger scale in order to bring effici-
ency in telecommunication,] (56).

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to tone up the adminis-
traton of P & T Board to give bet-
ter communication service parti-
cularly when rates for postal and
telephone services are being in-
creased year after year] (57).

SHRI RAMAVATAR SHASTRI
(Patna): I beg to move:

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Mismanagement in the Com-
municationg Department] (80).

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to check lawlessness in
the Telephone Department at
Delhi, Calcutta anq Patna] (81).

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to redress the complaints
regarding defective functioning

of the telephones in the country]
(82),

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to recognise National
Federation of Post ang Telegraph
Employees (NF.P.TE) as the
only recognised body of the Post
and Telegraph employees] (83).

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to follow a definite and
| impartia] policy in regard to
| transfer of employees] (252).

Min. of Commns. 370

“That the demand under the head
Ministry of Communications be

reduced to Re. 1"

[Failure to declare the extra-
departmental employees of wil-
lage post offices as permanent,]
(253).

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to have better pay
geale for extra-departmental em-
ployees] (254),

“That the demand under ihe head
Ministry of Communications be
reduced to Re. 1"

[Failure to provide the same
facilities to the extra-department.-
al employees which are avaijlable
to other employees] (255).

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to stop malpractices in-
dulged in the gpening of post offi-
ces in rural areas] (256).

“That the demand under the head
Ministry of Communications be

reduced to Re. 1"

[Failure to avoid delay in giv-
ing telephone connections in Patna
Division of Bihar Circle] (257).

-

“That the demand under the head
Ministry of Communications be

reduced to Re. 1»

Need to open at least one post
office in every Panchayat in the
rural areas] (258).

“That the demand under the head
Ministry of Communications be
reduced to Re. 1

- [Failure to stop malpractices in
the payment of telephone bills]
(250). K
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“That the demand under the head
- Ministry of Communications be

reduced to Re. 1"

[Failure to realise outstanding
telephone dues from big guns and
other influential people in Patna
of Bihar Circle.] (260)

“That the demand urder the head
Ministry of Communications be

reduced to Re. 1"

[Inefficiency of telephone servi-
ces as reflected by more than half
the numbey of telephones remain-
ing dead in Patna] (261),

“That the demand under the head
Ministry of Communications be

reduced to Re. 1”

[Failure to give at least three
promotions to the employees of
P ang T Department before their
retirement] (262).

“That the demand under the head
Ministry of Communications be
reduced to Rs. 17

[Failure to give 8.33 per cent
bonus to P & T employees un-
conditionally] (263).

“That the demang under the head
Ministry of Communications be

reduced to Re. 1"

[Failure to bring out various
papers in diglot form by the
Ministry of Communications as
per the provisiong of Section 3(3)
of the Official Languages Act.]
(264).

“That the demang under the head
Ministry of Communications be
reduced to Rs. 1"

[Inordinate delay in calling the
meeting of the Hindi Advisory

Committee in P & T1 (265).

“That the demand under the head
Ministry of Communications be
reduced to Re. 1"

[Failure to check malpractices
in booking of trimk calls] (266).

APRIL 2, 1981

Min. of Commns. 372

“'I"hat the demangq under the head
Ministry of Communications be
reduced to Re. 17,

[Failure to implement the pro-
visions of the Official Languages
Act, 1963 in the Ministry of Com=
munications] (267),

_“’I_‘hnt the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to provide quarters in
sufficient number to P & T em-
ployees] (268).

“That the demand under the head
Ministry of Communications be
reduced hy Rs. 100"

[Neeq to construct more staff
quarters for P & T employees in
Bihar Circle] (269).

."That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to provide proper sani-
tation in P & T colonies at Patna
in Bihar Cirecle] (270).

“That the demang under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to realise dues of
lakhg of rupees in respect of tele-
phone bills outstanding against
Bihar Government] (271).

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to hold regularly mon.
thly meeting between P & T Uni-
ons gnd Officers ag agreeq to]

(272).

“That the demand under the head
Ministry of Communications bte
reduced by Rs. 100™

[Unsatisfactory  working of
telephone numberg 197, 198 and
199 in Delhi] (273),
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“That the demand under the head
Posts ang telegraphs—Dividend to
general revenues appropriationg to
Reserve Funds and Re-payment of
loang from General Revenues be re=-
duced by Rs, 100”

[Need to remove shortage of
postal stamps and post cards in
Patna and other placeg in Bihar
Circle from time to time] (274).

“That the demand under the head
posts and telegraphs—Dividend to
general revenues appropriationg to
Reserve Funds and Re-payment of
loans from general revenues be re=-
duced by Rs. 100"

[Failure to accept the demands
of employees as regards their
conditions of service] (275).

“That the demand under the head
posts and telegraphs—Dividend to
general revenues appropriationg to
Reserve Funds and Re-payment of
loans from general revenues be re-
duced by Rs. 100"~

[Failure to regularise all casual
workers in P & T Department]
(276).

“That the demand under the head
posts and telegraphs—Dividend to
general revenues appropriationg to
Reserve Funds and Re-payment of
loang from general revenues be re-
duced by Rs. 100”

[Failure to keep the channels in
Telegraph Officeg in proper work-
ing order] (277),

“That the demand under the head
posts and telegraphs—Dividend to
genera] revenues appropriationg to
Reserve Funds and Re-payment of
loansg from general revenues be re~
duced by Rs. 100”

[Failure to replace old teleprin-
ters in Telegraph Offices] (278).

“That the demand under the
head post and telegraphs—Dividend
genera] revenue appropriationg to
reserve funds and repayment to

loans from general revenues be re=-
duced by Rs. 100"

[Failure to reduce the supre-
macy of bureaucracy in P & T
Department] (279).

SHRI VIJAY KUMAR YADAV

(Nalanda): I beg to move:

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to refix the rates of
house rent for ‘C’ class cittes for
P & T's employees] (84),

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to provide mai] motors
for delivery of dak twice in a
day in Bihar Sarif] (85),

“That the demand under the head
Ministry of Communications be-
reduced by Rs. 100.”

[Failure to construct their own.
building for all the sub-post offi-
ces in Nalanda district and pro-
vide staff quarters] (86).

“That the demand under the head
Ministry of Communications be
reduced by Rs, 100.”

[Failure to make revenue dis-
trict as the basis of postal divi-
sion] (87).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to make its own build-
ing of post-office in Rajgir, Islam..
pur Akanagarasarai, Hilsa, Chandj,
Noor sarai Giripak, Samera, Rahai
and Harnut in Nalanda district]
(88).

“That the demand under the head
Ministry of Communications be
reduceq by Rs. 100.”

[Failure to open a post office at
Shekhana Mohalla in Vjhar Muni..
cipality (Nalanda district) ] (89)..
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“That the demand under the head
Ministry of Communications be
.reduceq by Rs, 100.”

[Failure to regularise addition-
al departmental employees] (90),

“That the demand under the head
Ministry of Communications be
reduceg by Rs, 100.”

[Failure to provide delivery of
dak twice a day in Bihar Sarif in
Nalanda district of Bihar] (91).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to construct staff quar-
ters in Bihar Sarif for P & T
employees] (92).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to provide generator
in the post offices in Nalanda dis-
trict to remove difficulties in do-
ing essential work] (93),

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to remove shortage of
staff in the Main Post office in
Bihar Sarif] (94).

T'That the demand under the head
Ministry of Communications be
reduceg by Rs. 100.”

[Incurring of excess expendi-
ture on rent for the post office
building at Sohsarai by not cons-
tructing its own buildings] (95).

“That the demand under the head

"Ministry of Communications be
reduced by Rs, 100.*

[Failure to ensure Quick Mail
Service at Bakhtiarpur Station on
Eastern Railway] (96),

APRIL 2. 1981

Min. of Commins. 376

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to ensure speedier pos-
tal delivery at Fatuha Railway
station on Eastern Railway] (97).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to meet the pending
demands of P & T employees at
all India level] (98).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100."”

[Failure to increase the number
of employees in all such post offi-
ces where the staff ig less in pro-
portion to the work] (99),

“That the demand under the head
Ministry of Communications be
reduceq by Rs. 100.”

[Failure to check malpractices
in telephone exchange, Bihar
Sarif] (100).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to remove faults in
trunk calls and local calls
throughout the country] (101).

“That the demand under the head
Ministry of Communications be
reduceg by Rs, 100.”

[Failure to open a new post
office at Chiksaura village in
Hilsa Block under Nalanda dis-
trict] (102),

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to open a new post
office at Bodhnagar village in
Harnaut Block under Naland
district] (103).
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“That the demand under the head
Ministry of Communications be
reduceg by Rs, 100.”

[Failure to set up P.C.Os at
Jogipura and Chiksauri villages in
Hilsa Block and Ramnathpur in
Sarmera Block under Nalanda
district] (104).

“That the demand under the head
Ministry of Communications be
reduceg by Rs, 100.”

[Failure to open a post office at
Tribhuvan Bigha Pamara in
Chandi Block under Nalanda dis-
trict] (105).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to open a new post
office at Kumbhi village in Bar-
saliganj under Navada district]
(106),

*“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to reconstruct the
building for Govindpur Sub-Post
Office in Navada District] (107),

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to have a net-work of
telephone and post offices in the
rural and tribal areas of the coun-
try] (108).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to make postal and
telephone services cheaper and
speedier] (109).

“That the demand under the-head
Ministry of Communicgtions be
{edqced by Rs, 100.”

[Failure to remove the scarcity
of postal stamps, post cards, inland
| lettérs and envelops) (110), -

“That the demand under the head®
Ministry of Communications be-
reduced by Rs, 100.”

[Failure to avoid inordinate de-
lay in the delivery of letter and
telegramg throughout the country]
(111).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to check pilferage of
letters, magazines and other arti-
cles sent by post] (112).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to check delay in the
delivery of articles sent by post
though they have arrived at post
offices in time] (113).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to avoid the shifting of
telephone exchange at Mansur-
chak Bazar, District Begusarai,
Bihar] (114).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to construct the build-
ing of telephone exchange at Vik-
ram Gram, District Patna] (115).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to construct more tele-
phone exchanges and provide new
telephone connections according
to the demand of the people}
(116).

“That the demand under the head
Ministry of Communications be-
reduceq by Rs. 100.”

[Failure to improve the work--
ing of telephone exchanges] (117),
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“That the demand under the head
Ministry of Communications be
Teduced by Rs, 100.”

[Failure to open a new post
office at village Parasi of Noor-
sarai block in District Nalanda]

(118).

“That the demand under the head
‘Ministry of Communications be
Teduceq by Rs, 100.”

[Failure to link Delhi by STD
with al] the state capitals of the
country] (119).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to instal an automatic
telephone exchange at Nalanda
District Headquarters in Bihar]
(120).

“That the demand under the head
“Ministry of Communications be
reduceq by Rs, 100.”

[Failure to link by direct tele-
phone service all the blocks in
Nalanda district with district
headquarters] (121),

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to link by automatic
telephone service all the State
capitals with the concerned dis-
tricts of the respective States]
(122).

“That the demand under the head
"Ministry of Communications be
reduceg by Rs, 100.”

[Failure to link through S.T.D.
the automatic telephone exchange
-at Nalanda district headquarters
with Delhi, Calcutta, Gauhati,
Madras, Jullundur, Patna and all
other important potato producing
mlaces] (123).

APRIL 2, 1981
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“That the demand under the head

Ministry of Communications be
reduced by Rs, 100.”

[Failure to provide telephone
connections against all pending
applicationg for telephone connec-
tions] (124).

“That the demand under the head
Ministry of Communications be

reduceq by Rs, 100.”

[Failure to check malpractices
in giving new telephone connec-
tions] (125).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to provide a P.C.O, at
village Zlar in Asthwan P.S, Dis-
trict Nalanda in the State of
Bihar] (280).

“That the demand under the head
Ministry of Communications be
reduceg by Rs, 100.”

[Failure to open a new post-
office at village Damodar Sarai-
Manpur P.S, Ekangosarai Distt.
Nalanda State of Bihar] (281),

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to concede to the de-
mands of the Extra Departmental
Delivery Agents throughout the
country] (282).

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100.”

[Failure to provide post offices
to all the district Head-quarters
of the Panchayatg in the country]
(283).

“That the demand under the head
Ministry of Communications be
reduceg by Rs, 100.”

[Failure to review the criteria
for providing new post offices so
that even the villages having less
than 2,000 population could get |
them] (284).
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“That the demand under the head
Ministry of Communicationg be
reduced by Rs, 100”.

[Failure to count the closely
situated villages as one village for
providing new Post Office.] (285)

“That the demand under the head
Ministry of Communicationg be
reduced by Rs. 100”.

[Failure to improve the services
of telephones throughout~. the
country.] (286)

“That the demand under the head
Ministry of Communicationg be
reduced by Rs. 100”.

[Failure to open P.C.Os in all
the Panchayat’s Headquarters in
the country including Bihar
State.] (287)

“That the demang under the head
Ministry of Communicationg be
reduced by Rs. 100",

[Failure to provide each Pan-
chayat Headquarter in Bihar with
a new post office.] (288)

“That the demangd under the head
Ministry of Communicationg be
reduced by Rs. 100",

[Failure to cover all the villages
having population of 2000 or
above with a P.C.O. in the coun-
try.] (289)

“That the demand under the head
Ministry of Communicationg be
reduced by Rs. 100".

[Failure to construct the build-
ing of Telephone Exchange at
Bihar Sharif (Nalanda) even after
the acquisition of the land for the
same.] (290)

“That the demangd under the head
Ministry of Communicationg be
reduced by Rs. 100”.

[Failure to take effective steps

to meet the grievances of the
“telephone subscriberg regarding
defects in their telephones.] (291)
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SHRI HANNAN MOLLAH (Ulu-

beria): I beg to move:

“That the demang under the head
Ministry of Communications be
reduced by Rs. 100”.

[Failure in commissioning of
the Bauria telephone exchange.]
(126)

“That the demand under the head
Ministry of Communicationg be
reduced by Rs. 100".

[Failure t, sanction the auto-
dical system in lieu of tolling sys-
tem in Bauria telephone ex-
change.] (127)

“That the demand under the head
Ministry of Communicationg be
reduced by Rs. 100",

[Failure to provide trouble free
telephone service.] (128)

“That the demang under the head
Ministry of Communicationg be
reduced by Rs. 100",

[Failure to open new telephone
exchange in West Bengal (120)

“That the demangd under the head
Ministry of Communicationg be
reduced by Rs. 100",

[Failure of the telephone sys-
tem in Calcutta to provide mini-
mum services.] (130)

SHRJ BAPUSAHEB PARU=-

LEKAR (Ratnagiri): I beg to move:

“That the demangd under the head
Ministry of Communicationgs be
reduced by Rs. 100".

[Failure to provide adequate
posta] ang  telecommunication
facilities in Mabag and Poladpur
talukas in Raigad district of
Maharashtra.] (159)

“That the demand under the head
Ministry of Communicationg be
reduced by Rs. 100".

[Failure to provide ld;qulh
postal and telecommunication
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faciities in Bubagar taluka in
Ratnagiri distriect of Mahara-
shtra.] (160)

“That the demand under the head
Ministry of Communications be
reduced by Rs, 100".

Failure to provide uadequate
postal and telecommunication
facilities in villages situated in
Sabyadri =mountains jn Ratnagiri
district of Maharashira.] (161)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100",

[Failure o commission sub-
post offices and P.C.Og sanctioned
for Ratnagiri distriet in Mahara-
shtra.] (162)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100",

[Failure to commission tele-
phone exchanges in villages Ma-
kuajan in Saregauncshvar taluka
and Purangaq in Ratnagiri taluka
of Ratnagiri district in Mahara-
shtra.] (163)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure in providing P.C.O. at
Nate gnd Naigad in Raigaqd dis-
trict of Maharashtra.] (164)

“That the demand under the head
Ministry of Communications be
reduced by Rs, 100",

[Need for improvements in
service conditions of Postmen in
the country.] (165)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100",

[Neeg for shifting of R.M.S.
service in the newly constructed

APRIL 2, 1981

‘Min., of Commns: - 384

building of post office at Ratnagiri
in Maharashtra.] (166)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100",

[Failure to construct ade-
quate staff quarters for P&T em-
ployees at Ratmagiri in Mahara-
shtra.] (167)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to construct buildings
for Post Offices at Mandangad,
Dapoli, Kahd, Bubagar and Chi-
plun in Ratnagiri district in
Msaharashtra.] (168)

“That the demand under the head
Ministry of Communications be
reduced by Rs, 100",

[Failure to make adequate
supply of envelopes, stamps, post-
cards ang inlang letterg through-
out the district of Ratnagiri in
Maharashtra.] (169)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure of P&T Department
at Ratnagirj in Maharashtra to
give prompt attentiong to grievan-
ceg of subscribers.] (170)

“That the demand under the head
Ministry of Communications be
reduced by Rs, 100",

[Failure to open P.C.O. at vil-
lages Peve and Pangari im Bulu-
gar taluka in Ratnagiri district.]
(1

“That the demand under the head
Ministry of Communications be
reduceq by Rs, 100”.

[Failure to remove ban on open-
ing new PCOs anq Telegraph
Offices and Post Offices for want
of funds.] (172) '



.85

“That the demand under the head
Ministry of Communicat.ons be
reduced by Rs. 100"

[Need for liberalisation of poli-
cy for opening of PCOs, Telegraph
Offices, Post Offices in backward
district of Ratnagiri in Mahara-
shtra.] (173)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Need for shifting of Post &
Telegraph Oflices {rom dilapidated
buildings at Dapoli, Khad and
Mandangad in Ratnagiri district in
Maharashtra to other palces.] (174)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to pay arrears of over-
time to employees of P&T depart-
ment in Ratnagiri d.strict of Maha-
rashtra.] (175)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to solve the problems

of stamp vendors in post offices in
the country.] (176)

“*That the demand under the head
Ministry of Communicationg be
reduced by Rs. 100"

[Inordinate delays in getting
trunk calls and rude behaviour of

some of telephone operators.] (177)

“That the demand under the head
Ministry of Communicat.ons be
reduced by Rs. 100"

[Failure io commission sanction-
ed PCOs at villagses Mhapral, Pan-
deri Velas, Latayan and Vesavi in
Nandangad taluka in Ratnagiri
district of Maharashtra.] (178)

“That the demand under the head
Ministry  of Communications be
reduced by Rs. 100"

[Failure to open PCOs at villa-
ges Jalgaon, Kelashi, Anjarle and
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Adye in Dapoli taluka in Ratnagiri
of Maharashtra.] (179)

“That the demand under the head
Ministry of Communicat.ons be
reduced by Rs. 100™

[Failue of Govenment to open
PCOs at villages Khop:, Tisangi,
Shigao, Amboli, Biramani, Lote
and in Khed taluka of Ratnagiri
district of Maharashtra.] (180)

“That the demand under the head
Ministry of Communicalions be
reduced by Rs. 100"

[Failure to open PCOs at villages
Kulkewadi, Kaluste, Shial, Kutre
and Nandagaon in Chiplur Talyka
in Ratnagiri district of Maharash-
tra.] (181)

“That the demand under the head
Ministry of Communications be
reduced by Rs. 100"

[Failure to open PCOs at village
Harcheri Karbude and Fansgs in
Ratnagiri Taluka in Ratnagiri dis-
trict of Muh;u'::shlru.] (182)

“That the demand under ihe head
Ministry of Communicat’'ons be
reduced by Rs. 100"

[Failuru to coimmission sanction-
ed telex service at Ratmag.ri in
Maharashlra.] (183)

“That the demand under the head
Ministry of Communication be re-
duced by Rs. 100.”

[Failure to house the telephone
exchange at Ratnagiri in Maha-
rashtra in suitable premisesA] (184)

“That the demand under the head
Ministry of Communication be re-
duced by Rs. 100.”

[Need for appointment of such
telephone operators in Ratnagiri
and Raigad districts of Maharash-
tra who can understand and speek
marathi language.} (185)
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“That the demand under the head
Ministry of Communication be re-
duced by Rs. 100.”

[Failure of employees in tele-
phone exchange at Mabad in Rai-
gad dstrict of Maharashtra to re-
spond to grievances of subscribers.]
(186)

“That the demand under the head
‘Ministry of Communications be
reduced by Rs. 100"

[Failure to connect Ratnagiri
with Bombay by S.T.D. service.]
(187)

“That the demand under the head
Ministry of Con' iunication be Te-
duced by Rs. 100,

[Failure to intruduce poslal ser-
vice by night express buses bet-
ween Bombay and Goa.] (188)

“That the dem:id under the head
Ministry of Cormiaunication be  Pe-
duced by Rs. 100."

[Fuilure to intr.duce night pos-
tal service in nast offices at the dis-
trict level in the t-m.mtr_\h] (18M

“That the demand under the head
Ministry of Corm:munication be re-
duced by Rs. 100.”

[Failure to make arrangements
to sell certain medicines through
post offices as per the recomimenda-
tions of Hupthi Committee.] (180)

“That the demand under the head
Ministry of C-mmunication be re-
duced by Rs. 100."

[Failure to revive the practice of
Sunday delivery.] (191)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Failure {1 bring forward a com-
prehensive P&T law.] (182)
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“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Failure to create the proposed
‘Standing Pool’ of technica] per-
sonne] for expeditiously filling up
the vacancies in the P&T Depart-
ment.] (183)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

I_Failure to inslal proposed com-
puler centres in the four metropo-
litan cities in the country.] (194)

“That the demand under the head

Ministry of Communications be re-
duced by Rs. 100.”

[Failure to provide departmental
or subsidised {ransport{ to women
employees .n the P&T Depart-
ment.] (195)

“That the demand under the head
Ministry of Communication be re=
duced by Rs. 100."

[Utilisation of the amount of
credit of Rs. 251 crores given by
IDA an affiliate of World Bank
towards financing {elecommunica-
tion project.] (196)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need for importing observation
equipment for special checks on
the line of subscribers who com-
plain of excess billing.] (197)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Import of g unit of electro-
mechanical cross bar system for
expansion of Rai Bareli unit of
LTI, from B.T.M. a Belgium sub-

sidiary of the U.S. multinational.}
(198)
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“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Needq to switch over to electro-
nic exchanges instead of sticking
to out-dateg cross bar system]
(199)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to take sleps by way of
efficiency drive in respect of the
statf of P&T Deparlmcnt.] (200)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to take steps to recover a
sum of Rs. 33 crores as telephone
arrears due to Ministry's officers
all over the counlry.] (201)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to check harrassment and
humiliation of lady telephone ope-
rators by their oflicers at telephone
('xc'hanges.] (202)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to look into the grievances
of lady telephone operators aga'nst
eve teasing.] (203)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100."

[Failure to provide transport
facilities to lady telephone opera-
tors, despite their odd hours of
duty.] (204)

‘That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to give incentive to tele-
phone- operators in order to im-
prove telephone service.] (205)

telephone and
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“That the demand under the head
Ministry of Communications be re=
duced by Rs. 100.”

[Need to check deterioration of
tele-communication
services in the country.] (206)

“That the demand under the head
Ministry of Communicgtions be re-
duced by Rs. 100.”

[Need 1o check clandestine
postal service operating in the
country.] (207)

“That the demand under the head
Minislry of Communicgtions be re-
duced by Rs. 100.”

[Faﬂure to set up PCO and tele-
graph oflices at villages Saved,
Adavale, Kotwal, Ampenali and
Palchil in Poladpur Taluka in Rai-

gad district in Maharashtra]
(208)

“That the demand under the head
Minislry of Communications be re-
duced by Rs. 100.”

[Failure to commission the sanc-
tioned BPO at village Pirandavane
in Ratnagiri taluka of Ratnagiri
distriet in Muharashlra.] (209)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Failure to sanction PCO tele-
graph office and sub-psst office in
village Jakadevi in Ratnagiri dis-
trict and Ratnagiri taluka.] (210)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Failure to establish an indepen-
dent telegraphic division in Ratna-
giri in Maharashtra.] (211)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Failure to sanction a PCO at
village Talawali in Gunagar taluka
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of Ratnagiri district in Maharash-
tra.] (212)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Failure in not solving the prob-
lems of Extra Departmental
Agents.] (213)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Reduction in telegraph messag-
es in country from 1978-79 to
1980-81.] (214)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100."

[Need to check the increase in
expenses over deputation sent gb-
road by P&T Department.] (215)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Failure in improving the work-
of  Telephone Department.)
(216)

ing

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to avoig over-staffing in
the Telephone Department.] (217)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to remove shortage of
cables in the counlry.] (218)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to utilise cables manufac-
tured by State-owned faclories in-
stead of importing.] (219)

2, 1981 Min, of Commns.
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“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to overhaul the depart-
mental set-up of P&T for making
it a better public utility service.]
(220)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100."

[Need to set up an autonomous
corporation for telephones subject
only to policy directives by Go-
vernment.] (221)

“That the demand ungder the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need to stop manulacturing dis-
credicled cross bar equipment and
setting up of one more cross-bar
factory.] (222)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100."

[Need to change the out-dated
technology in manufacturing tele-
phone equipments.] (223)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Need for proper maintenance
and installation of a computer at
Curzon Road Complex of ICA of
US. in New Delh'.] (224)

“That the demand under the head
Ministry of Communications be re-
duced by Rs. 100.”

[Move to withdraw night con-
cessions on trunk calls.] (225)

SHR] SATYANARAYAN JATIYA
(Ujjain): I beg to move:

“That_the demand under the
Ministry of Communications be re-
be reduced to Re. 1".

[Failure to remove disparity
between telephone technicians
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and other techniciang working
in BHEL, AIR and Indian Rail-
ways ag regards their gervice
conditions] (292).

“That the demand under the
head Ministry of Communications
be reduced to Re. 1",

[Failure to provide more post-
men to the Post Office of Ujjain,

Madhya Pradesh]. (293).
“That the demand under the
head Ministry of Communications

be reduced to Re. 1".

[Need to connect Ujjain by
STD system, with all cities.]

(294).

“That the demand under the
head Ministry of Communications
be reduced to Re. 1",

[Need to make STD
more efficient at Ujjain]

service
(295).

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

Bhat
Ma-

[Need to open PCO at
Pachlana in Ujjain district,
dhya Pradesh]. (296).

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to open PCO at Sichh-
dad in Ujjain district, Madhya
Pradesh]. (297).

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to establish a telephone
exchange at Alot in district Rat-
lam, Madhya Pradesh.] (298).

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to establish a telephone
exchange at Mahidpur in district
Ujjain, Madhya Pradesh.] (299).
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“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to establish telephone
exchange at Khachrod in district
Ujjain, Madhyg Pradesh]. (300).

“That the demand under the
head Ministry of Communications
be reduced by Rs. 100.”

[Need to provide more staff to
the telephone exchange at Nagda
in district Ujjain so as to make
the service satisfactory.] (301).

SHRI ARJUN SETHI (Bhadrak):
Mr. Chairman, Sir, at the outset, I
support the Demands for Grants of
the Ministry of Communications.
At the same time. I  would like to
point out some of the major problems
of the Department,

development of
speedy and efficient communication
system is a vital necessity for  the
overall development of the country.
As my friends on this side said ear-
lier, once Indian postal system used
to be one of the efficient systems in
the world. But 1T must say with due
apology, that today, it is also caught
in the all round inefficiency, which
is a distressing feature of our nation-
al life. There is delay and irregu-
lar delivery of mail, Sometimes, non-
delivery of mail causes enormous
difficulties to the people. There ig no
doubt that there has been an enor-
mous increase in the number of post
offices. Still a lot has to be done to
fulfil the desire of the people in the
rural and backward areas. Though
there has been an increase in  the
number of post offices, no efforts have
been made to study their defects and
defects in the present system of distri-
bution of mail as well as telegrams.
I am sorry to say that no remedial
measure has been taken to improve
the system. If there is anything wrong
in the distribution of the mail, some
remedial measures must be thought
out so that the problem which is

It is a fact that
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increasing everyday, is minimised.
Unpunctual working of transport
system is the main cause for the
whole problem. Because the transport
system is not keeping its schedule,

delivery of postal mai]s and articles is
delayed in rural areas. But the De-

partment should think of improving -

its system. It should not depend upon
the transport system. If they can de-
vise some other means for distribut-
ing the mail, then this problem of
delay can be solved to a great extent.

18 hrs.

In this House, several hon. Mem-
bers and the Minister also have said
that the main cause of inefficiency in
the postal system js shortage of stalff,
economy in overtime payment, absen-
teeism, abuse of medical leave, etc.
I must request the hon. Minister to
go into these defects or appoint some
committee which can go into  the
weaknesses and suggest means to ad-
just the new changes. Sometimes, it
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is alleged that over-gualified persons
are recruited in the Departmient. They
always look out for better avenues.
The moment they get better job,
they leave their present job. In this
way, though the vacancies are tempo-
rarily filled by these persons, in ac-

tual fact, they always remain vd-
cant,
Similarly, there are other causes

which are also the main drawbacks.

MR. CHAIRMAN: Can you com-
plete your speech within two minutes.

SHRI ARJUN SETHI: No. I
take another 4 to 5 minutes.

will

MR, CHAIRMAN: Then you may
continue your speech tomorrgw. The
House stands adjourned till 11 A.M.
tomorrow,

18.01 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Frid.ay, April
3, 1981/Chgitra 13, 1903 (Saka),



